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Project for Tourist Centre at Jaipar

3441. SHRI CHENGALRAYA NAIDU:
Will the Minister of TOURISM AND CIVIL
AVIATION be pleased to state:

(a) “;hethqr Government have finalised
a scheme to start. some project for tourist
centre at Jaipur; and

(b) if so, the details thereof?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR.KARAN SINGH):

(a) and (b). The consiruction of a Tourist
Reception Centre at Jaipur has been included
in schemes of the Department of Tourism
in the Fourth Plan at an estimated cost of
Rs. 10.00 lakhs. The State Government has
earmarked a ptot of land and the details of
the project are being worked out.

Hotel to be Run by India Tourism Deve-
lopment Corporation in N. D. M, C.
Multistoreyed Building in Chanakyapuri

3442. SHRI CHENGALRAYA NAIDU:
Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state:

(a) whether Government bhas decided to
take over the multistoreyed building constru-
cted by the New Delhi Municipal Committee
in Chanakya puri to run there a posh hotel by
the India Tourism Development Corporation;

‘(b) in view of the fact that most of the
hotels in the public sector are not running
successfully, what special steps are proposed
to be taken to make it a successful hotel;
and

(c) whether foreign expertise would be
nceded for setting up of this hotel?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN'SINGH):
(a) The Indla Tourism Development Cor-
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poration have decided, with the approval of
Government, to take over the New Delhi
Municipal Committee hotel building in
Chanakyapuri and to run it as a public
sector hotel. ‘

(b) and (c). Of the four public sector
hotels in Delhi, viz. Ashoka, Janapath,
Ranjit and Lodhi, the first two hotels are
running at a profit. It is proposed to utilize
foreign consultants for equipping, staffing
and managing the new hotel so as to make
it a profitable venture.
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Soiled Notes in Circulation

3447. SHRI VIRENDRAKUMAR SHAH:
Will the Minister of FINANCE be pleased
to state:

(a) whether the number of soiled notes in
circulation is increasing of late, resulting in
inconvenience to the public;

(b) whether the above is due partly to the
procedure being followed by the Reserve
Bank to remove congestion in its vaults and
partly to the unhelpful attitude of the ‘coin-
note examiners’ in commercial banks and the
Reserve Bank;

(c) whether the commercial banks in turn





